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ware Policy 

"1503. Sbrl P. C. Borooab: Will the 
Minister of Planning and Sodal Wel-
fare be pleased to state: 

Ca) whether the study group on 
wage policy set up by the Planning 
Commission has suggested a national 
minimum wage tor every wage earner; 
and 

(b) if 80, Government's reaction 
thereto? 

The Depat, MlDlRer Ia tile 1IIIals-
&r,. 01 f1IIaDoe (8br1 L. N. .........): 
Ca) and (b). The need for a national 

.rnT qR ~ 'f"IToFo'r fmt '!>'t 
~ii~If'lT~'!>'t 
~ I it f«rTi' lrof 1f,T « 
'R~~Tm;;rr'l~q, 

minimum wage was stressed by sever-
al members of the Study Group on 
Wage Policy constituted by P1annin~ 
Commission's Panel on Labour. The 
subject is to be considered further 
shortly at a meeting of the Chairmen 
of the Seven Study Groups set up by 
the Panel whiCh have already held 
their separate meetings. 

Installed Power C • ....,U)' In 8tates 

·15N. 8br1 P. Venkatuabbalab: 
8brI Bailam Cbud 

Kacbbayal,.: 
8brl TesbpaJ 81DP: 
SbrI p. L. Ba .... paJ: 
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Sbrl Ravindra Varma: 
Sbrlmatl Sbarda MDkerJee: 
8brlmatl Tarkesbwarl SIDha: 
Sbrl R. S. Pandey: 
Sbrl Tblramala Rao: 

Will thE" Minister of IrrJl'ation and 
'Power be pleased 10 state: 

(a) the total sanctioned instaned 
capacity of power in different States 
expected to be commissioned by the 
~nd of the Fourth Plan; 

(b) the estimated demand of power 
in different States nl the t~nd of tht" 
Fourth Plan; 

(C) the State~ where adequate power 
is yet to bt' sanctioned according to 
the load survey; and 

(d) the steps (aken (0 sanction the 
project to make up the deficiencies 
first? 

Tbe Minister of lrrllfation and 
Power (Sbrl Fakbruddln Ahmed): 
(8) and (b) A statement is laid on 
the Table of the House. IPlaced in 
LibTClTY. See No. L'I'6226/661. 

«(') and (dL According to the Third 
Annuul Load Survey, large power de-
ficits are antit'ipatpd in the States of 
Andhra Pradesh, Bihar, GUjarat, 
MadhYiI Pradesh, Maharashtra, MysoTe, 
Punjab, Uttar Pradeflh and We~t 

Benial. Additional power I:eneration 
schem('s tire under COllS1Qcration to 
m~el the deficits in these States. 

Cultivation of Opium 

'1505. Shrl U. M. Trivedi: Will the 
Minister of Finance be pleased to state: 

(~,) whether the Nan:otics Dppart-
mE"nt carried OUt cultivation of opium 
as D test measure at Neemuch; 

Ih) the yield rerovered per heclare; 
and 

(C!) whether Government have com-
pared its yield with the yield fixed for 
cultivalian under the principles for 
UC'('nsing opium cultivation? 

The Minister of State In the Minis-
try of Finance (Sbrl B. K. Bbalfat) : 
(a) Experimental cultivation of opium 
has been undertaken at Neemuch for 
a variety of reasons such as cross-
check on yield obtainable, the search 
for seed that could give the maximum 
yield or high morphine. and the 
manure or tYPe of manuring that 
would give the best re!OUlts. 

(b) Yield recovered ranges between 
25 to 54 kgms. per hectoT" in 1985-68 
season in different plots. 

(e) Yes, Sir. This is one of the 
several factors which are taken into 
consideration while fixing the mini-
'mum qualifying yield under the 
Licensing' principles fOr the cultiva-
tors to determine their eligibility for 
a licence. 

Non-caSh Relief to Central 
Government EmplOYee<! 

'1506. Shrl Shree Narayan Das: 
Shrl Gulshan: 

Will the Minister of Finance be 
pleased to state: 

(8) whether Government have fin-
ally considered the question of pro-
viding 'non-cash' relief to the Central 
Government employees to neutralise 
the risE' in the cost of living; and 

(b) if so, the decision tak£'n there-
on? 

The Minister of Finance (Shrl 
Sacblndra Cbaudburl): (a) and (b). 
ThE' matter is still under consideration 
but a tentativp scheme has been work_ 
ed out and is now being further exa-
mined. 

Land and HOIllIlnlf Polley In Delbl 

'1501. Sbri D. C. Sharma: 
Sbri P. C. Bor_h: 

Will Ihe Minister 01 Works, Hoaa-
lnll' aDd Urban Development be plca.c;-
ed to state: 

(a) whether the desirability of a 
revision of land and houllnl polk!es 
fOT Del'hi in \·iew of the acute hou.ing 




